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CENT Rﬁxi ADMIMISTRATIV TM”&U%&AL
Eﬁz*_%;mu LANM SE%M,P
Common Orider in ‘
O.A Hes. 3 ‘?/?Gﬂ?‘ SOBIGT. 30647 and 30T/0F

Dated Thursday the 23' day of August,; 2007.
CORAM : |
HON'BLE SHRI GEORGE PQRRCKE"{., JUDICIAL M L.W;l.;E

O.A.N0.:327/67
Mini 3.
Section Officer (adhoc),
Office of the Accouniant General (A&E) Kerala,
Branch Office, Trichur ‘ :
Residing at No.35/933, Plakkat Lane, Trichur. ... Applicant
By Advoeate Mr.T.C. G. Swamy
Vs,
1 nion of india repr asemed by
Comptrolier & Auditor General of India
New Delhi ‘

7 The Accountant (;cneral H&E ), ;Kerala‘j-

Thnuvananthapuram

3 Antony Flemmy Mathew _
-~ Senior Accountant, presently in the :
Office of the Accou.xtam General (A&E) Kerzla,
Trichu.r,, Kerala. - ... Respondents

By Advocate NVr THM | Khan SCGSC

0.A.N0:305/07

PG Jayakumar
Secticn Officer{ad-hoc),
Office of the Accountant General (A&E) Kerala,

Kaloor, Frnakutam.
Residing at No.C-10, Accountant General's
Gffice Staff wuaﬁprs Ka!c;or,- Ernakulam. Applicant
By Advocate Mr T.C.G.Swany |
| Vs,
1 Union of India represented by

~

Compiroller & Auditor Genera! of india j
Mew Deihi -
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The Accountant General ARE), Kerala
Thiruvananthapuram

(]

Antony Flemmy Mathew

Senior Accountant, presently in the :
Office of the Accountant General (A&E) Kerala,

Trichur, KKerala \ ... Respondents

'
1

By Advocate (Mr. TPM | Khan SCGSC(R 142)
: Wir. S.Radhakrishnan (R-3)

C.ANo.:306/07

V.S Santhoshkumar

Sr.Accountant,

Of0 AG (A&E), Kerala, Kaloor, Ernakutam

Residing at No.C-10, Accountant General's :
Office Staff Quarters, Kaloor, Ernakulam. JApplicant.

By Advocate Mr.T.C.G.Swamy
Vis.
1 Union ot India represented by
Comptroller & Auditor General of India

New Delhi

2 The Accountant General A&E), Kerala
Thiruvananthapuram '

3 Antony Flemmy Mathew -
Senior Accountant, presently in the
- Office of the Accountant General (A&E), Kerala,
. Trichur, Kerala

4 Johny Mathew

Sr.Accountant,
Office of the Accountant General (A&E) Kerals,
Main Office, Thiruvananthapuram. ‘ ... Respondents

By Advocate - Mr. TPM | Khan SCGSC(R 182)
Mir. S.Radhakrishnan (R-3)
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M.AVigwajit , o ' . -
Sr.Accountant, ' '

Office of the Accountant General (A&E), Kerala,

Kaloor, Ernakutam.

Kesiding at Padakkara House,

Sree Krishna Temple Road, Kigmbal angi,

Kochi-6582 007. ... Applicant.

By Advocate Mr. [.C.G Swamy

Vs,
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:EC m{,l.ou r é’x Auaito; Geners! of India
’ v Dothi

2 The Accountant (General A&E), Kerala
Thiruvananthapuram ]

Antony Flemmy Mathew

Senicr Accountant, press t in the :
Office of the Accountant General (A&E) Kerala,
“Trichur, Kerala '

2

4 Manoj B.
Senfor. Accouniant,.
Office of the Accountant General (AL}, Kerala,
Kottayam ... Respondents

By ﬁdvoraie Me. TPM T Khan & (,G::\ ( 1823
Mr. 8. Radhakrishnan (R-3)

The application having been heard on 23.8.200/ the Tribunal, on the same
day delivered the following:
(ORDER]

Ho“’: bie ”‘hn &s@ema Paracken, Judicial Member

/-\ii i;hese O/i\s are identical in nature  All the applicants are

aggrieved by the very same Annexure A-1 Sectional Order dated 3/5/2007
by whichi they have heen transferred to different stations.  Counsel for
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fipplmams hasffairiy St_a’r;mitted .'that their c,nevannes are E

neing d out '
by the respondents ihems ves and he wouid like to wathdrawn these QAs
The respondents counsel has no mb;@rtaon for this oourse of annon |
Accordmc’y all th@se four ('As are dxfamzc\sed as withdrawp -

here shai! be no orders astocosts, o H o
. _I‘ ‘ «.-- RS . _: - _ - ":
GEORGE PARACKEN !
JUDICIAL MEMBER |
abp -
h |




